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JAM ~ ' - O. 
ANTY : Wi II the Mini ter of EXTER 

L AfFAIRS be pIe • ed t : 

H en 

(b) hether Government are ... are 
. rou If. ab moe .. ' tic e bile 

b. Ir dy been reeo ni d y th 
O.A.U. (Or anis tio or he African 
Unity) end has been member of the 
o tlo? 

TH MI ISTER OP STATE I 
THE MINISTRY OF EXTERNAL 
AppAIRS (SHRI HU'RSHFED ALAM 

) : (a) The questi o n of recognis-
in the Sahroui Ar b Democratic Re· 

ubl ,uDder Go ernment' con der .. 

(b) Yes. Sir, 

.Iaxatlon in job for Scout and Gufde J 
I Central Go,ernment nl 

3 5, DR. K.G, ADIYODI: Will 
the Mini.ster of YOUTH AFFAIRS 

ORTS be pea ed to state : 

tiel r Scout aDd Guide 
bo e fUDctionin8 i mllar t tb CC 

are not ntitled to rela tion fo job 
in tbe ~entral Governm ot service,s a 

eJJ as Public undertaking; 

ti) ther Government propo e to 
rectify tbis anomaly n brin it t par 

; n 

(c) if not. the rea ons theref.or? 

THE MINISTER Of STATE IN 
D PARt ~Nr OF YOUTH 

AF AIRS AND SPORTS (SHRI R.K. 
J.I:G!lANDRA S'I OH) (a), (b) 4, (c:) 

t would oot ' be correct to thlt the 
f; t· . 'DI 0 coull and luides i limi .. 
l.ar to thM of 1h NeG No. qu ion 

abo Id ari e. cblrefor , 
p r employment preferenc 
(be) e . () have UDd rta e 
youth ctivitiel. 

P reb e ot ome equipmtntl b 
eet at At e • 
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3457. R RAMBH G T PA 
WAN: Will the Mini ter of CULTURE 
he plea d to tate: 

(a) whether eqUlpmtnts have 
been purch. ed N ta 
Akad rni and it om itue t unit k ha 
Kendra, New Delhi for ute in 
tatioD and 6lmin. purpo e. ; 

(b) if so, the e or ~.ch equip.. 
meot with their prices, make /model and 
d te of purcha e s ince J 980 onward ; 

(c) whetht r a few equipmf'nt ere 
purchased without invni quot Hon 
and aJ 0 on ca a yment, if 0 , deta il 
thereof; 

(d) whether no proper taff h 
been appointed 0 f r to maint in and 
mle them ; and 

(e) if 0, details and tep taken 
a ain the respon ible 0 cer ~ r th 
irregulariti to e n ure pruce up tbe 
administration? 

THE MINISTER OF TATE IN TH 
MI JSTRY OF PERSONNEL AND 
TRAININO ADMINISTRATIVE R E· 
PORMS AND PUBLIC GRIEVANCES 
AND PENSION A D IN THE DE A .. 
RTMENT OF CULTURE, (SHRI K P. 
SINGH DEO): (a) and (b) 0 tail of 
the equipm~nts purchased by Sangeet 
N tak rfderni since 1980 are giv n in 
the attached statement. The athak 
Kendra i not operating any c e 
involving docum ntatioD and 6Jmin . 

(c) No, Sir, 

(d) The Documentation Unit of 
tb an et Nat At demi i manned 
by qualified technltal per onn I. 

(e) Doe. Qot ari o. 




